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SCHEDULE I 

[See sections 14(1), 15(1), 17(1)(a), 17(2), 19(4) (j) and 34(1)] 

1. The Water (Prevention and Control of Pollution) Act, 1974;  

2. The Water (Prevention and Control of Pollution) Cess Act, 1977;  

3. The Forest (Conservation) Act, 1980; 

4. The Air (Prevention and Control of Pollution) Act, 1981; 

5. The Environment (Protection) Act, 1986;  

6. The Public Liability Insurance Act, 1991;  

7. The Biological Diversity Act, 2002.  


